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as s~ested in the letter of the State 
Go'VeXmlllent has not been ag!eed to 
since it is not covered by t~ existitlg 
policy on the subject. The state 
Governn1ent have already been in-
formed of this. 

BelN'aJeniation for AppUeaUoB of ,,-kat Civil PeasiOIl Bules t. 
CaatODDleDt Board. Empleyees 

2885. SHR! R K. MHALGI: Will 
the MinIster of DEFENCE b2 pleased 
to state: ' 

(a) whether it is a fact that the 
All India Cantonment Board Emplo-
yees' Federation is repeatedly repre-
aenting the Government to introduce 
the Central Civil Pension Rules 1972 
w.e.f. 1st August 1974 instead of 1st 
May, 1976; and 

(b) if so, what action Government 
have taken or propose to take in 4-he 
matter? 

THE 1\1INISTER OF STATE IN THE 
MINISTRY OF DEFE!'TCE (SHRI 
C. P. N. SINGH): (a) From the re-
cor<:ls available it appears that no 
'such l'epresentation has been made 
by the All IndIa Cantonment Hoard 
Employet2S' }'edera11on. 

(b) Does not arise. 

Cantonment at Gopalpur In Ori'sa 
2686. SHRI K. PRADHANI: Will 

the Minister of DEFENCE be pleased 
to state: 

(a) whether it is a fact that a Mili-
tary Cantonment at Gopalpur in the 
District of Ganjam in Orissa was ap-
proved by Government; 

(b) if so, the details regarding its 
progress; and 

(C) the time by when this project 
is likely to be completed and how 
much amount has been sanctioned for 
this purpose? 

. . 
-rHE.:MrNISTER OF_ST~TE IN THE 

MINISTRY OF DEFENCE (SHRI 
C. P. N. SINGH): (a) to (c). The 

Government has accepted the UeeeB-
.sity for developing Gopalpur-on-Sea 
at all estimated cost of Rs. 19.82 
cror.e:; for the Air Defenre and Guided. 
Missile School and connected estab-
Ilishments and units. The project is 
10 be undertaken in three phases to 
be cQmpleted by 1991. phase I of the 
project costing Rs. 12.91 crares was 
.sanctioned on 31st January, 1979 and 
has been released for execution. It 
is expected to be completed by 1981. 

The land required for the project 
has b~n ac..a~ired. Water supply is 
being arranged through participation 
in a ioint scheme which is under im-
plementation by the state Govern-
ment. 

Work for provision of lninimllm ex-
t'~rnal services and essential accOln-
Jnodutjon for MES construction staff 
Ie;; in progress. Preliminary """'ork 
in ... 'l uding tender action On a few ItenlS 
has been iJ.litiated. Funds will be 
allotted as the scheme progresses. 

Deve!opment or Western Ghats 

2687. SHRI K. A. RAJAN: Will 
the Minister of PLANNING be pleas-
ed to state: 

(a) whether Government have any 
plan to develop the western ghats; 

(b) whether under the plan, there 
is any scheme for the development of 
the W) nad Area of W ~t;tern Ghats; 
and 

(c) if ISO, whether the scheme would 
include the exploitation of the gold 
and sulphur bearing pyrites of Wy-
nad? 

THE MINISTER OF PLANNING 
(SHRI NARAYAN DATT TEWARI): 
(a) Yes. Sir. A programme for the 
dev'elopment of Western Ghats region 
is already in operation since 1~4 .. '5. 

(b) Yes, Sir. The Wynad Area of 
KJcrala rornlS part of the Western 
G hats r~gion and hence covered uncler 
the programme .. 
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(c) The schemes implemen ted so 
jar in the Wynad area do not include 
any scheme for the exploitation of 
,gold and sulphur bearing pyrites in 
the area, if any. 

.preliminary Indian Civil Services exa-
mfDatiOD, 1919 

2688. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) the number of candi.dates, 
State-wise who appeared in the 
Preliminary Indian Civil Services 
Examination held in 1979; and 

< (b) the number of candidates, 
State-wise who qualified in this exa-
mination? 

THE IVIINISTER OF STATE IN THE 
MIN.ISTRY OF HOME AFF'AIRS 
AND IN TIIE DEPTT. OF PARLIA-
MENTARY AFFAmS (SHRI P. 
VENKATASUBBAIAH): (n) and 
(b). Thta Civil Services (Preliminary) 
Examil"9tion, 1970 was, meant to serve 
as a screening lest for the cand1dates 
for admission to the l\1:ain Examina-
tion and, therefore, the candidates 
were not ~quired to indicate in their 
applications the state of domicile. In 
view of this, thl~ infornlation asked 
for is not available. 
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IndultNalisation of Backward Itegions 
in M.P. 

2690. SHRI MADHAVRAO SCINDIA: 
Will th2 Minister of INDUSTRY be 
pleased to state: 

(a) the progress of the indl!striali-
sabon of the backward regions in 
Madhya Pradesh till March, 1980; 

(b) whether the progress is much 
behind the target fixed for the period; 
and 

( c) steps proposed to be t3ken fw-
rapid developments in this field? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARAN.T1T CHANANA): (a) to 
(c). In Madhya Pradesh there are 36 
Districts declared industrially back-
ward out of the 45 Districts in the 
State. During the period 1977 (Janu-
8 r Y)-1980 (March) 58 J..,etters of In-
rtent and 14 Industrial Licences were 
issued for St.=tting up industries in the 
backward districts. Besides, accord-
~ng to reports received from the Disa 
trict Industries centres concerned. the 
total number of units under small 
Iscal'~, cottage and village industries 
sector set u!) in these 36 Districts 
during 1979-80 was 11,~86, wh~ch prO-




